RAJASTHAN HIGH COURT, JODHPUR

NOTIFICATION

No.Estt.(RJS)/79/2020 Dated:-29.10.2020

Determination of 89 vacancies in Civil Judge Cadre for the year 2020 (upto
December, 2020} pursuant to Rule 7 readwith Schedule-IIT of the Rajasthan Judicial
Service Rules, 2010 was made vide Notification No.Estt./RJS/06/2020 dated
15.01.2020. Consequent upon amendment in rule 10 of RIS Rules, 2010, fresh
bifurcation of 89 vacancics has been made in the following manner:-
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Notes:-

* Reservation of vacancics for women candidates has been provided 30 %, category
wise, out of which one third shall be for widows and divorced women candidates in
the ratio of 80:20 and would be governed by Rule 10(3) of the Rulcs, 2010.

** The horizontal reservation to the persons with Benchmark Disabilities shall be
according to the Circular No.7(2)Karmik/K-2/2019 dated 29.08.2019 issued by the
Government of Rajasthan or as amended from time to time.

BY ORDER,
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REGISTRAR GENERAL




